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I REPORT
Tour of Rajasthan State by Shri P. P. Mathur, Special Rapporteur, NHRC from

15th-December,2014 to 1¢ Sf’_Dgc_ember,ZOl4~ - —

I visited Jaipur and Pali district of Rajasthan State to see the implementation of
The Scheduled Tribes and other Traditional Forest Dwellers (Recognition of forest
- - - rights)-Act,-2006-in-Rajasthan in general ard Pali”district 'in particular and the
functioning of Community Health Centres (CHCs ) and Primary Health Centres
(PHCs"). T

Before going to Pali for field visits, I held a meeting on December 16, 2014
with the Chief Secretary, Rajasthan and senjor officers of Tribal Area
Development Department, Forest Department and Health Department, In the above
mentioned meeting, the officers of Tribal Area Development Department gave the
following information regarding the implementation of Forest Rights Act, 2006.

Rajasthan—state—has—a—total_population of 685.45 lakhs of which 92.39 lakhs
(13.48%) belong to scheduled tribes. Commissioner, Tribal Area Development is
the Nodal Officer for implementation of Forest Rights Act, 2006 in the State of
Rajasthan. Soon after the enactment of the law in 2006 and framing of Rules in
2008, meetings of all Gram Sabhas jn scheduled areas and in other areas were held
for explaining the provisions of the Act and the Rules and responsibilites of the
Panchayati Raj Institutions. Sub- Divisional Level Committees and District Level
Committees were also constitu‘redﬁL A State Level Monitoring Committee under the

chairmanship of Chief Secre ary was also constituted to monitor the
implementation_oflthjs_Act__ —_—— e




(- provided in Section 3(2) of the Scheduled Tribes and other Forest Dwellers
(Recognition of Forest Rights) Act, 2006. These lands are being utilised for

building roads, school buildings, panchayat bhawans, laying of electricity

e _.l.ines,-water—-faeil-ity—etc;-(district—wise position —at Annexure ‘A”)

During the meeting, I pointed out that the percentage of rejection of individual
claims is very high (nearly 50%). The officers of Tribal Area. Development
Department “clarified that ?h_e_réjéctions were mainly due to the inability of the
claimants to submit satisfactory proof of possession of land- prior to 13.12:2005.
‘They also informed that 1255 title deeds (753.928 hectares of land) were issued as
a result of review/appeal of rejected claims. Further, 2318 rejected claims are

under review/appeal.

I also pointed out that the number of community claims approved is very
small as compared to the number of such claims filed (65 out of total of 650 claims
filed). I was told that the State Government is organizing a Workshop in F ebruary

_____20.15,_with—a-view~t04aeh—ieve--desired—prog'ress i distribution of community title
deeds. I suggested to the state government officials that conscious efforts should. be
made to extend benefits of all ongoing schemes and programmes of all
departments to the families who have been given title deeds to improve their
economic condition, The state government officials informed that they are taking
care of this aspect and they have already written to the ITDP anthorities and CEQs
of Zila Parishads,

Healthcare through CHCs and PHCs

-~~~ — - — —The-State-has-a-total-tribal- population of abogt 93"Jakhs .6, 13.30% of the

total population of the State. As per GOI norms, there is provision for one
Community Health Centre (CHC) for a rural population of one lakh. In the
Scheduled areas of Rajasthan state covering six districts, there are 65 CHC:s for a
total estimated rural population of about 56 lakhs. As per GOI norms, one Primary
Health Centre (PHC) for a rural population of 30000 in géneral areas and one PHC
for a rural population of 20000 in tribal and desert areas is provided. There are 209
__PHGs in Scheduled areas.of. The State.-There—is—a—gap-of‘72"betwe'éﬁ'thé“fﬁﬁiféd’ ]
number of PHCs as per the GOI norms and the number of PHCjs actually
functioning. As per GOI norms, one Health Sub-centre is to be opened for a




- population of 5000 in genéral areas and.3000 in tribal and desert areas. There is a
shortfall of 263 Sub -centres (1607 functioning against a requirement of 1870 as
per the norm). -

In recent years, the State Government has taken a landmark decision to supply
free medicines from all the government Hospitals and Health Centres and sub-
_centres. Besides, all kinds of investigations and laboratory. tests are also.done_free
~ of cost for all patients. Rajasthan State has an excellent system of procurement of
-medicines-for distribution- amongst patients: As a result; all-the CHCs; PHCs and
Sub-centres keep sufficient stock of medicines for free distribution to patients.

- One major problem in the field of healthcare services in rural areas is that a
large number of posts of doctors and paramedics are lying vacant ( Annexure ‘B°).
As would be evident from the Statement at Annexure ‘B’, more than 50% posts are
vacant in tribal area. The State Government have recently issued orders ( Annexure
‘C’) for payment of incentive amounts to all the healthcare functionaries including
= = ——doctors-and-para-medics working i riral areas. If i5 hoped that this measure will
help improve the situation to some extent.

Field visits in Pali District

Pali is situated at distance of about 300 kms. from state capital Jaipur.

During my visit to tribal areas of Bali and Desuri tehsils of Pali district on the 17"

and 18" December, 2014, District Chief Medical and Health Officer Pali,

... _ _Additional_ C.E.QO. Zila_Parishad—PaIi,—-Deputy—Gonservator-—Forest-,-PaIi—-and—thé— T
i concerned Block Development Officers were present.

Implementation of Forest Rights Act 2006 in Pali district is being done by Forest
Department, Revenue department, Tribal Area Development Department and all
other concerned departments in a coordinated manner, A total of 465 claims were
filed with Gram Sabhas out of which 293 claims were approved after scrutiny and
verification. These included 2 claims of community. Permission for diversion of

-~ - ~forest-land-intwo cases™for corfmunity facilities (foad & school) as provided in
Section 3(2) of The Forest Right Act 2006 was also given.




- Village Pipla, Gram Panchayat Pipla, Tehsil and Block Bali

This village has a total population of 3900 (2011 census). The village is connected
- -- - —-by-a.road which-isnot. in-good-condition.-Thevillage-has-no-electricity- supply.- -- - — -
There is a middle school with 190 students. There is one Head Master and one
‘Shikshakarmi” teacher who is reported to be not fully qualified to teach. The Head
_Master is to_retire in 2_months® time. Under the Forest Rights Act,_93_title_deeds
were issued to the tribals of this village. During my visit I met nearly 45 of the title
deed-holder tribals:--They- showed me the title papers-given to-them- by the
authorities. On talking to these tribals, they said that they are taking two crops in a .
year on the lands for which title has been given to them. They have arrangement of
water for irrigation purpose. All eligible persons have been given houses under
Indira Awas Yojna. During non-agricultural season, these people go out to work as
labor in the neighboring village Sewadi. Six villagers mentioned that they are yet
to receive title deed papers although their claims have been approved. Block
Development 0fﬁger_B_'c_l_li,ﬂas_aske_d__to__lo_o_kjnto_ﬂlejr_c_aSes_on‘pﬂority.BLD._O.____
Bali informed that survey for laying electricity line is in progress and in near future
the work will commence. I asked the BDO and the DCF Pali to coordinate and
arrange for early action to repair the existing approach road. District collector Pali
has been requested to provide teachers for the village school.

Village Garasia Colony gram panchayat Ghanerao Block Desuri

About 200 families reside in this village. 37 tribals have been given title deeds

" under Forest Rights Act. 2006. I met about 20 such title holders during my visit to

_ — _ _ this village. They all expressed satisfaction regarding_water _availability for.  _

irrigation and drinking water, functioning of middle school and Anganwadi Centre
(in the nearby village Muchhalamahavir). These tribals are taking two Crops on
their lands (maize in Kharif and wheat in Rabi season). A total of 174 families
have been provided residential houses under Indira Awas Yojna and ‘Mukhya
Mantri BPL Awas Yojna’. '

Village Khirnitokri gram panchayat Ghanerao Block Desuri - About 20 tribal
= = —— —families-reside-in-this-forest-village: 6 tribal-families-have-beengiven title-deeds
under Forest Rights Act 2006. I met 3 such tribals during my visit to this village.
They told me that they take two crops from the lands for which titles have been
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(> given to them. There is arrangement of irrigation water through wells. These tribals
are not sending their children to school as there s no school in the vicinity. For
healthcare service and treatment they go to Ghanerao or Desuri. They are able to -~
© 7 777 Tgetemployment i Forest Departienit works and MNREGA works,

-Visit-to- community- Health~ Centres (CHC) and Primary Health Centres
(PHC) | S

Pali district has one District Hospital, 1 sub-divisional Hospital, 21 CHCs, 83
PHCs and 488 sub-centres. On December 17 and 18, 2014, I visited some CHCs
and PHCs. District Chief Medical and Health Officer Pali accompanied me during
the visit. The details are as under:

Primary Health Centre Gundoz

This PHC has two p_osis_ofMedicaLOfﬁcer,_one—post-otllaberatory—Assistant,—one—"——_— )
post of ANM and one post of Information Assistant duly filled up. There is
sufficient stock of essential medicines in this PHC and these are given free of cost
to all patients. I saw the OPD Register and found that in the column ‘Caste’ and
“Sex’, the concerned staff is writing the religion and sex (such as HF, MF, HM,
MM). This feature was found in almost all CHCs and PHCs. I asked the District M
& H officer Pali to issue suitable advice to all Institutions to fill up this column
correctly. In the ‘Caste’ column 'SC°, ‘ST, ‘OBC’ or ‘General’ should be
mentioned. This PHC is covered under the ANM Tablet Project launched in some
___Healthcare Institutions of Pali dis_tﬁct-at.the-hﬁtiativevof.the_Distt-"ict--Collector,—Pali.—-— - - =
"~ Under this Project, the concering ANM keeps all data relating to ANC, DLR,
immunization, infant mortality etc. in the Tablet Computer provided to them. The
ANM can prepare due list of deliveires with the help of this device and keep track
of\ all cases. The laboratory in this PHC is functioning through a laboratory
technician engaged on contractual basis as the regular post of LT is vacant.

Community Health Centre, Bali

This centre has satisfactory infrastructure in terms of building , equipment and
machines. The Centre is having 4 specialists against 8 posts and 3 Medical Officers
against 6 posts. The position in respect of availability of other staff is satisfactory
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O s only 6 out of 39 posts of paralﬁe"chcal staff are vacant. There is sufficient stock
of medicines in the centre and on inquiry, the OPD patients confirmed that they are
getting supply of free medicines regularly.

The CHC premises were found to be clean. Toilets are cleaned regularly. The
centre has 75 beds for indoor patients. There is no arrangement of Generator.
_ . There is provision of 104 Ambulance service under ‘Janani Shishu Suraksha’
which is working satisfactorily. Various monetary & other incentives are given to
- ~encourage institutional delivery and immunization. Special.incentives are available

for newly born girl child. There is need to give more publicity to these incentives.

Although there are government houses provided for medical officers and other
staff of CHC, these are not being maintained properly for want of funds,

Primary Health Centre Sewadi, Block Bali

This Centre has one Medical Officer and all the para medics except one Wardboy
(lady) and one sweeper. On an average, nearly 40-50 OPD patients come to this
PHC everyday. There is sufficient stock of essential medicines and the patients
with whom I talked confirmed that they are receiving free medicines regularly.
OPD Registration Register is not being maintained in the printed Register supplied
by the Department.

- — . I took a round of the PHC_building_and_found_the premises_clean_and_well _ _ _ _
maintained. The Laboratory is functioning properly. Staff quarters are provided
and are in satisfactory condition. There is, however, no arrangement of Invertor in
the PHC which hampers smooth working of this Centre.

Primary Health centre, Ghanerao, Block Desuri

This PHC has been upgraded from Sub-centre recently but it is still functioning
only as_Sub-centre because the new bulldmg is still under construction and the
posts of staff including Medical Officers as per the PHC norm are yet to be
sanctioned and filled. On inquiry, the Chief Medical and Health Officer of Pali
district and I/C Medical Officer informed that the new building for the PHC is
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being constructed by a donor and would be available for use in the near future.
Proposal for sanction of posts of Medical Officers and para medical staff has

S — —ﬁ'ee-ofcostfrom'th'fs“(l%ﬁtfé.‘?’? medicines are available in the Centre. The staff on
duty showed this information online through the ‘E- Aushadhi® software,

already been sent to the government. Outdoor patients are being given medicines

Cominunity Health Centre, Desuri Block Desuri . =~

This Centre has 10 posts of doctors (including Junior Specialists)_out. of which. 5
" ‘are’in position and the remaining 5 posts are lying vacant. There are 25 other posts
out of which 17 are filled and 8 are vacant. 2 out of 3 posts of Laboratory
Technician and 3 out of 5 posts of Ward boy are vacant. Some doctors who get PG
degree leave the job and thus the posts of Specialist remain vacant. This CHC has
good infrastructure by way of building and has OT, Medical and Surgical ward,
Maternity ward and Labour Room. There is Invertor and Generator for electricity

supply. There is sufficient stock of medicines which are being distributed free 1o

alloutdoor-patients-Dental Chziiis available but there is no Specialist posted here.,
There is no Orthopaedic Specialist in this CHC. Road accident caseés have to be
referred to District Hospital. Some outdoor patients to whom 1 talked confirmed
that free medicines are available and free laboratory tests are done in this Centre.
The OPD Register is being maintained but in the column. ‘Caste’, religion of the
patient (Hindu, Muslim ete) is being written, I advised them to correct this mistake.
There are residential quarters avajlable for the Staff. I also advised them to make
special efforts for maximising institutional deliveries which would go 4 long way
in reducing nfant and Maternal Mortality Rates especially in the tribal areas under

- this CHC. I, i

Primary Health Centre, Narlai, Block Desuri (date of visit : December 18,

2014)

;;Ther&is-on&Medicm-Ofﬁcer-an'd‘other‘parﬁ meédical staff working in this Centre,
Out of 10 sanctioned posts, 3 are vacant. These are- one post each of ANM,
Sweeper and Information Assistant. The PHC has well maintained building
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C infrastructure. It has maternity war&i, medical ward, dressing room and laboratory
which has arrangement for 15 types of tests. As per government policy, free
medicines are being given and free laboratory tests are done in the laboratory.

=7 7 777 Thereare residential ‘quartets Tor the sfaff, About 40-50 outdoor patients visit this

PHC everyday. The OPD Register is not maintained in the prescribed format and

‘religion’ is being recorded instead of ‘caste’ (ST/SC/OBC). There is no
- arrangement- of-Generator or Invertor.- It was-gathered- from' some OPD patients

present in the PHC that they are getting the benefit of free medicines and free
= labiratory tests. T : R ity -

Community Health Centre, Nadol, Block Desuri ( date of visit : December 18,
2014) -

This CHC was upgraded from PHC in 2011. It is still functioning in the old PHC
building. The Medical Officer told_that one donor is_constructing.a new building

for this CHC on government land adjacent to the existing building. Out of 7 posts
of doctors, only 3 are working and out of 23 posts of other staff only 10 are in

- position. The vacant posts include 4 Medical Officers, 3 Male Nurse, 3 GNM, 2
ANM, 1 Laboratory Technician, one Accountant, one Information Assistant and 2
Ward boy. Essential work is being carried out with the help of contractual staff
(Laboratory Technician, Radiographer, Data Entry Operator). The CHC is making
efforts to maximize institutional delivery with the help of available staff but
‘shortage of ANM and Male Nurse is a big constraint. The District Chief Medical
and Health Officer was requested to provide one ANM _ and one Male Nurse_ .
immediately through internal adjustment within the district. The CHC has 160
online and 12 offline medicines available for free distribution. About 100 outdoor
patients visit this CHC eéveryday. A ‘dharmshala’ (for patients and attendants) is ’
under construction on the adjoining land. At present, the CHC is functioning in a
small building which has much less space as compared to the requirement. On
enquiry, the patients present in the CHC told that they are getting free medicines

_ and laboratory tests are also being done free of cost. There are residential quarters

available for staff of this- CHC but these are not enough as compared to the
requirement. '



General observations/suggestions

_—— = — = = = = = e e e = e

1. A'large number of posts of Specialists, Medical Officers and Para-medical
staff are vacant in rural areas. In fact, there is an overall shortage of Junior
Specialists, Senior Medical officers, Junib;' Medical officers and _Para-
medical staff especially ANM, Nurse (female), Pharmacist, Lab Technician
IIL Pali district (Annexure ‘D). State government’s recent Order. announcing
an incentive scheme for doctors and para-medics is expected to help improve
the situation. ' _

. Upgraded CHCs and PHCs should be provided suitable accommodation,
staff and equipments to ensure proper working of these Centres.

. Sufficient funds should be made available to all institutions for maintenance
of buildings including residential quarters. _

. CHCs and PHCs should be equipped with Generator and/or Invertor as

[

LI

LY

required. -

- Greater emphasis needs to be placed on maximizing institutional delivery
which would go a long way in reducing IMR and MMR and also tackling
malnutrition. )

6. To improve the maintenance of record and for better reporting and

- administration, the post of Information Assistant may be upgraded to ‘Health
Manager’ at the level of CHC. B T |

7. To encourage government doctors to go and work in rural areas, the doctors
may be permitted to retain their government residential accommodation in

TTTT T T Ttown/city to enable their families 10 live there fo pursue children’s education.

Personnel policy provisions such as giving “choice posting after a tenure in
rural areas should Be strictly implemented to encourage doctors and para-
medics to volunteer for working in rural areas.

S __é%;\l)‘t’ e

( P. P. Mathur )

Lh

Special Rapporteur, NHRC
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Office of The Principal Chief Conservator of Forests, Rajasthan, faipur

l-h’

. OTHER TRADITIONAL FOREST DWELLERS {RECOGNITION-QF FOREST RIGHTS) ACT, 2006

-'-"IO:‘JTHLY F;ROGRESS REPORT OF DIVERSION OF FOREST LAND FOR PROVISIONS OF DEVELOPMENT FACILITIES MANAGED BY GOVERNMENT UNDER SECTION 3(2) OF THE SCHEDULED TRIBES AND

SMa. | Distric Total No. of proposals received | Total No. eof proposals | Details of the developmental facilities | Details of the dewrlopmental | The extent of forest fand Tolal No. of Tolal No.ol ~ | Reasonsfor the
from the wuser Agencies for | received fram the uwser | envisaged under lhe proposals which | facilities provided so far il any by | approved for diversion | propasals received proposals pendency of the
approval for diversion of forest | Agencies for approval for | have been approved for diversion of | diversion of farest land for the develapmental from the user received fram the propasals
land under Section 3(2) of the | diverslon of forest land farest fand facilities  specified in Agencies but nol user Agencies not mentioned in
Act. column 3 {in hec.) appraved for approved for columa{?]

diversion of larest | diversion of forem
! ) land land stitl pending
1 2 3 4 5 i G 7 8 9 10
1 Udaipur 1% 19 Raad-11, Community Hall 1 (NGSC) Road-11, Community Hall 1 [NGSC) 1.233 Wil NAl Nil
Electric line-3 Electric line-3 i
- PSC-1/NGSC-1/5choot-2/Anicat-1 PSC-1/ School-2/4nicat-1
2. Dungarpur 1 1 ) Efectric line-1 Electric ling-1 ° 0.900 Hil Nil Nil
; 3. Chittorgarh g 9 Rn_ad_-a, River-1 Road-4, River-1 18535 Hil Ml Nil
Electric line-3, School-1 Electric line-3, Schoal-1
4. Banswara 3 3 Road-2 Road-1 1148 . Nl . Nil Nil
Cammunity hall-1 Road & Community hall-1 \
5., Pratapgarh 25 23 - Road-7 Road-7 12.792 2 il In process
Scheol-S r Schoal-5
Water facility-2 Water facility-2
- Community hall-3 " Community hall-]
R Electric line-3 Electrig line-3
Gattacutting-4 Gattacutting-4
Anicat-1 Anicat-2 b
6. § Baran 3 3 PachayatBhawan-1 PachayatBhawan-1 Nil Nl Nil
Govt. Primary School-1 Govt. Primary School-1 0.47
Govt. Primany School 1 Govt. Primary Schoal-1
7 Sirohi 1 1 Road-1 Road-1 0.6487 i Nil Nil
8. Pali 2 H Schogl-1 Schagl-1 0.9918 Hil Nit Hil
Foad-1 Road-1 0,1175 -
Total 63 &1 61 61 32,1545 2 - -
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Deputy Lansendtor of Forests (F.P)

Rajasthan, Jaipur,




Status of Claims |
District Claims Total thal To-tal } Issued Pend'ing' |
produced in acce_pted rejer:ted dec!ded Jl\.utht'.\rltyr Claims in
Gram Sabha Claims Clalms claims Letters District.
Béiiniswafa ' 20919 11827 8396 20223 11827 696
Pratapgrah 15735 7096 8639 15735 7096 0
Dungarpur 7480 4426 2943 7369 | 4426 111
Uglaipur 13087 6620 4866 11486l | l6615 1601
Sirrohi 4021 2380 1641 4021 F . 12380 0
Rajsamand 1015 139 876 1015] | 139) 0
Baran 4940 956 3582 4538 | 956 402
Pali 465 293 172 465 | 293
Bhilwara 308 120 188 308 120
SiMadhopur 110 0 110 110 0}
Kota 363 59 299 358 39
Jhalawad 214 23 191 214 23
Bundi 209 0 184 184] ol 25
Jélpur 73 0 0 0 0 73
Chittorgarh 627 233 40| 273 233 3!54
T:Onk 209 0 133 133 0 176
otal 69775 34172 32260 66432/ 34147 33'43
N'ote Out of 33 districts. 12 districts have produced certificates claiming they have forest‘ land but np.claims have
been received. The districts are Jaisalmer, Badmer, Bikaner, Hanumangarh Shri Gangahagar, Ajmer
Dhaulpur, Nagore, Rajsamand Churu,Jalore,Jhunjhunu. % ' |'
o -
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Anhexure B’
|
i
. H .
¥ : ol I
Sanction & Vacant Post Detail Under TSP Area | @
$.No. Post Bhnswa'ra Dungarpur Pratapgarh Udaip'nur Zone
Sanction Vacant ' Sanction Vacant |Sanction| Vacant [Sanction] Vacant||Sanction| Vacant
1 [ss 71 3 14 8 0 o | 2 |11 23 12
2 s 87 62 81 64 8 6 50 1145 || 226 | (177
3 [smo. 28 19 23 14 3 2 19 |1 14 73 49
4 MO | 175 79 155 84 33 14 130 |! 59 493 | |236
5 |Dentist ot 7 7 6 0 0 9 |i4 [| 25 17
6 [Nurse-l 63 11 44 6 4 0 .22 |19 |l 133 26
7 |Nurse-ll - 366 |65 296 64 54 12 251 101 || 967 | |242
8 [Nursing Tutor 13 |3 3 22 4 3 1 1 41 '8
9 [LHV] ' 79 25 81 38 0 0 43 27 || 203 || 90
10 |ANM, " 909 438 766 284 0 0. 884 |1485 || 2559 | 11207
11 _|Radiographar 77 | 4 34 31 168 26 3 Jio 212 61
12 |Astt. Radio. 17 113 10 9 3 2 21 (I 15 51 39
13 LT | 83 39 106 - 71 1 1 74. .20 ]| 264 []|131
14 [PHN 5 1 4 -2 20 9 4 3 33 15
15 |8l 9f 0 5 1 7 7 7 |1 6 28 14
16 [EI 21 | 1 1 1 1 - 4 2
17 |SS 0} | 0 6 6 0 0 ‘ 6 6
18 Ml 6 5 4 4 4 0 7 |l 3 21 12
19 [MPW 86 - | |0 38 14 78 52 105 (| 10 || '307 || .76
20 Wr. Accountant 8t 5 9 7 5 5 7 | 5 29 22
21 [OA 3) 2 3 1 6 5 1 |I 13 K
22 UDC 34 6 25 5 13 6 24 || 4 96 21
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